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CIIIITRAL ADIII.NIBTRA'IWB TRJBUIIAL 
ALLAHUAD IIBIICH: ALLAHABAD 

Civil Misc. Contempt Petition No.145 of2007. 

in 

~Application No. W7of2006 

Allallabad, this the um day of December, 2009 

Hon'ble llr. Aahok 8. IUiramadl, Member-J 
Hon'ble Mr. D.C. Lalrba Member-A. 

OPEN COURT 

1. La1 Singh, S/0 Shri Mnnnils], Rjo Village Rayaba, Post­
Rayaba, Dislrict-Agra, U.P. -283101. 

2. Nanak S/o Kaluwa, R/o Vill.age aDd Post Achneta. District­
Agra U.P.-283101. 

3. Rakesh Kumar Sfo Natthi La1, R/o Railway Cokmy, Acbnera, 
Tebsil-Kirawali, District Agra U.P. 283101. 

4. Veeda Sfo Bajeer, Rfo Vill.age and Post Asmem, Teluril 
Kirawali, District Agra U. P. - 283101. 

.. .. Applicants. 
By Advocate : Ms. A. Basbeer 

VBR8U8 

1. Budh Prakash, General Manager, North Central Railway, 
Allahabad. 

2. Rajiv Ooel, Divisional Railway Manager, North Central Railway, 
Agra. 

... Respondents. 

ORDBR 

ly Hoa'ble Mr. Mhok 8. Jlerrrllllll. lleaber..J : 

There is no representation on behalf of the applicant ~en m 

the revised call 

2. Jt is seen from the earlier order sheets that the applicant has 

taken several adjournments and the applicant has not showiDg any 

interest in the matter . Earlier time the le8I'Ded coUJ19el for the 
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applicant once bas given illness slip and seeks adjournments from 

time to time but alternatively the time was granted to the applicant to 

take steps in respect of the respondents within two weeks inspitc of 

that the applicant has not taken any steps. 

3. Having regard to the same, it is clear that the applicant has 

filed this contempt petition only for the sake of filing against the 

respondents. As the applicant's counsel is not taking any interest in 

pursuing the proceeding, the contempt petition is d.ismisacd. ...._ ~ 

Mem~ 
RKM/ 


